IN THE HON’BLE NATIO]\%Q@REEN TRIBUNAL, NEW DELHI
IN THE MATTER OF: OA No. 627 of 2022

Prakash Yadav ..Applicant
Vs
State of Haryana and Others ..Respondents

REPLY ON BEHALF OF RESPONDENT NO. 8 i.e.
DISTRICT DEVLOPMENT AND PANCHAYAT OFFICER,
REWARI IN COMPLIANCE OF ORDER DATED
29.03.2023.

Most respectfully showeth:

1. That in compliance of the order dated 29.03.2023 of this Hon’ble Tribunal,
present reply is being filed by Sh. Hari Prakash Bansal, District
Development and Panchayat Officer, Rewari, Distt. Rewari. Previous reply
dated 24.03.2023 filed by District Development and Panchayat Officer,
Rewari, Distt. Rewari.

That the matter was lastly taken up by the Hon’ble Tribunal on 29.03.2023
whereby the Hon’ble Tribunal directed the respondents to take
appropriate measure within a month and file their respective additional
replies mentioning in detail the action already taken and action to be
taken.

That in furtherance of the said orders, a joint meeting of all concerned
officers was held under the chairmanship of District Magistrate, Rewari on
05.04.2023 at 05:00 PM. The copy of minutes of meeting is attached
herewith as Annexure-R-1.

That as decided in the joint meeting the drinking water samples were
taken on 08.04.2023 and 19.04.2023 were sent to State Water Testing Lab,
at Karnal (NABL Acreditated) and District PHED Lab Gurugram (NABL
Accredited) respectively. As per analysis report received from State Water
Testing Lab, at Karnal, the parameters are of various tubewells, private

tubewell and hand pumps in surrounding villages mentioned in



complaint/OA No. 627 of 2031)7& Kharkhara, Khaliawas, Bhatsana,
Tatarpur Khalsa, Nikhri, Massani, Rasgan, Dungerwas, Titarpur, Alawalpur
and Dharuhera. to check the potability of drinking water in respective
villages. After receiving their report same was examined and report was
submitted by the Joint Committee on 21.04.2023. Copy of the same is
attached herewith as Annexure-R- 2.

That the joint committee submitted the report to Deputy Commissioner,
Rewari on dated 21.04.2023 that the drinking water supplied by the Public
Health Engineering Department - District Development and Panchayat

Officer are potable and useable for drinking as Annexure-R- 2.

In view of the submission made herein above, it is humbly

prayed that present reply may kindly be taken on record.

District Development and Panchayat Officer
Rewari

Verification:
Verified at Rewari on 23nd April, 2023 that the contents of the
reply are correct and true as per the information derived from the official

record.

District Development and Panchayat Officer
Rewari
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Annexure-R- 1

w DEPUTY COMMISSIONER/DISTRICT MAGISTRATE OFFICE, REWARI
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Annexure-R- 2

G2&

ﬁ ﬁ w i ,w o 207 INTHA

Additional Deputy Commissioner, Rewarl
Email: - aderwr@hry.nic.in Contact No. 01274-225249

To

Deputy Commissioner,
Rewari.

Memo No. 09 Dated )] ~8¢/~23
Subject: - Joint Committee Report on Samples of drinking water.

Please find enclosed herewith the Joint Committee Report on Samples
of drinking water collected on 08.04.2023 and 19.04.2023 from various sources in
compliance to the minutes of meeting under the Chairmanship of Deputy
Commissioner, Rewari on 05.04.2023 vide Application No. 627/2022 titled as
Parkash Yadav Vs State of Haryana in Hon’ble NGT, New Delhi.

g
Waﬂ ale
Additional Deputy Commissioner
Rewari
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Joint Committee Report in Original Application No. 627/2022 titled
as Parkash Yadav Versus State of Haryana in Hon’ble National Green
Tribunal, Principal Bench, New Delhi in compliance to the minutes of
the meeting held under the Chairmanship of W/DC, Rewari on
05.04.2023.

1. BACKGROUND

In compliance to the order dated 29.03.2023, passed by Hon’ble NGT
in Original Application No. 627/2022 titled as Parkash Yadav Versus State of
Haryana, a méeting was held under the Chairmanship of W/DC, Rewari and
various directions were issued (copy of minutes of meeting attached).

The joint committee constituted by W/DC, Rewari, vide order 3715-20
dated 14.11.2022 visited the site along with the complainant Sh. Parkash
Yadav S/o Sh. Fateh Singh VPO Kharkara and local representative of Gram

Panchayats on dated 08.04.2023 and 13.04.2023(Copy of attendance sheet
and photograph are attached).

The joint committee collected the samples of the following locations:-

. Outlet of 9.5 LD, STP, PHED, Village Kharkhara, Dharuhera.
. Outlet of 5 MLD STP, HSVP, Dharuhera.

. Outlet of 16 MLD, STP, PHED, Nasiaji Road, Rewari,

. Outlet of 8 MLD, STP, PHED, Nasiaji Road, Rewari.

. Outlet of 6.5 MLD, STP, PHED, Village Kaluwas, Rewari.

. Masani Barrage, view point, NH-8, Dharuhera, Rewari,

DA WN

The joint committee observed that 01 no. of STP i.e. 3 MLD STP, PHED
Bawal is under up-gradation.

2. Details of Inspection

I. As per the analysis report received from Board's laboratory at Faridabad,

comparative date wise details of parameters of outlet of STPs are mentioned
below:-

Details of STPs Results of District Rewari

1| 9.5 MLD Kharkhara, Dharuhera, Rewari by PHED
Report No. & W"‘”caﬁauc- TSS |BOD [COD [0l & | Total Fecal
Date tivity Grease Nitrogen Coliform
Limit 5590 |... 20 10 (50 |40 10 <100
1165 dated | 7.1 1630 38 32 [1494 | BOL 26 2100
05.12.2022 _]
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37 dated | 7.7 1680 17 76.7 | BOL 54 450
17.04.2023
69 dated | 7.6 1632 32 13 | 686 |BDL 5.1 270
21.04.2023
2 | 3 MLD STP Bawal, Rewarl by PHED
Report No. & |pH | Conductvity | 7SS |BOD [cCOD [Oil & [ Total Fecal
Date ; Grease Nitrogen | Coliform
Limit 85 | .. 20 10 50 10 10 <100
9.0
1161 dated | 7.1 2610 72 |42 169.1 | 36 78 5500
05.12.2022
The STP at present is under up-gradation
3 6.5 MLD STP Kaluwas Rewari by PHED
Report No. & |pH Conductivity | TSS [BOD |COD | Oil & | Total Fecal
Date Grease Nitrogen Coliform
Limit 5.5 - 20 10 50 10 10 <100
9.0
1159 dated | 7.8 | 3490 125 |70 2949 | 32 56 2400
05.12.2022
40 dated | 7.6 | 3770 162 |45 2108 | 28 52 1700
17.04.2023
70 dated | 7.5 | 3710 48 |29 137.3 | BDL a7 880
21.04.2023
4 | 16 MLD STP Nasiaji Road Rewari by PHED
Report No. & |pH Conductivit | TSS |BOD | COD | Oil & | Total Fecal
Date y Grease Nitrogen Coliform
Limit 5590 | .. 20 10 50 10 10 <100
157 dated | 7.2 3250 60 |46 1858 | 2.8 37 1700
05.12.2022 '
38 dated | 7.7 1680 a3 |21 848 |BDL 41 970
17.04.2023
74 dated | 7.5 4070 18 9 484 | BDL 25 90
21.04.2023
"5 | 8 MLD STP Nasiaji Road Rewari by PHED
" IRepot No. &|pH | Conductivity | TSS [BOD [COD [ Oil & | Total Fecal
Date Grease Nitrogen Coliform
T Limie |58 20 |10 50 10 10 <100
| 9.0
11160 dated | 74 3010 35 |19 888 |BDL 26 2000
05 12 2022
T3 deled |72 | 2070 64 |24 |1051 |BOL |45 1100
17.04.2023
T3 ded |74 [®@0 |8 |7 444 |BOL 26 86
[ izamzozs

i
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STP 5 MLD, HSVP, Sec-6, Dharuhera

| Total Fecal
Report No. & |pH Conductivit | TSS | BOD coD | oil &
D’r: y Grease Nitrogen Coliform
Limit 5.5- 20 10 50 10 10 <100
9.0

1158 dated | 7.1 2070 55 28 117.1 | BDL 46 1500
05.12.2022

36 dated | 7.6 1920 15 21 88 BDL 35 110
17.04.2023

72 dated | 7.9 1710 17 8 431 BDL 3.1 77
21.04.2023

II. As per the Analysis Report received from Board’s Laboratory at
Faridabad, parameters of Masani Barrage, view point, NH-8, Dharuhera,
Rewari the details are mentioned below:-

-

Effluent sample at view paint, Masani Barrage, NH-8, Delhi-Jaipur Highway, Dharuhera

Report No. & | pH Conductivity 1SS BOD | COD | Oil & | Total Fecal
Date Grease | Nitrogen Coliform
Limit 5.5-9.0 100 30 250 |10 ——— ——————
1163  dated | 6.9 1090 30 6 432 | BDL 16 400
05.12.2022

71 dated | 8.5 1750 45 18 929 | BDL 6.2 630
21.04.2023 :

IIl. The joint committee collected the samples of drinking water on
08.04.2023 and 19.04.2023 from various sources i.e. Handpumps, Borewells
of villages - Kharkhara, Khaliyawas, Bhatsana, Tatarpur Khalsa, Nikhri,

Masani, Rasgan, Dungarwas, Titarpur, Alawalpur (Comparative details is
attached herewith).

““ FINDINGS

The Analysis Report dated 17.04.2023 and 21.04.2023 from the
treated effluents from STPs suggests that the,

A) There

is continuous

improvements

in operation and

functioning of i) 05 MLD STP, HSVP, Dharuhera ii) 16MLD

STP, Nasiaji Road, PHED, Rewari iii) 8MLD STP, Nasiaji Road
PHED, Rewari.

As per Analysis Report dated 21.04.2023,

parameters of treated effluents are within prescribed norms.
B) There is slight improvement in operation and functioning of i)
9.5 MLD, STP, PHED, Kharkhara, Dharuhera ii) 6.5 MLD,




II.

I1I.
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STP,PHED, Kaluwas, Rewari. However, as per Analysis Report
dated 17.04.2023 and 21.04.2023 parameters are still
exceeding the prescribed norms.
The Analysis Report dated 13.04.2023 and 21.04.2023 of
drinking water from various sources i.e. Handpumps, Borewells
of villages - Kharkhara, Khaliyawas, Bhatsana, Tatarpur Khalsa,
Nikhri, Masani, Rasgan, Dungarwas, Titarpur, Alawalpur
Suggests that except Tubewell No. 07, Village - Masani and
Tubewell No. 1, Village - Titarpur, drinking water is potable and
usable for drinking.
The parameters of effluent collected view point, Masani Barrage,
NH-8, Dharuhera is within the prescribed limits as per schedule-
VI under the Environment (Protection) Rules, 1986.

4. Conclusion

Regional

)

ii)

\

Rewari

Exec
Rew,

\\

Public Health Engineering Department (PHED), Rewari need to
upgrade/improve the functioning of 2 Nos. of STPs i.e. i) 9.5
MLD, STP, PHED, Village - Kharakhara ii) 6.5 MLD, STP,PHED,
Village - Kafwway, , Rewari and to maintain Sewage/Effluent
Discharge Standards for Sewage Treatment Plant as circulated
by Haryana State Pollution Control Board vide letter dated
02.07.2020.

The drinking water supplied by the Public Health Engineering
Department from various sources i.e. Handpumps, Borewells to
the villages - Kharkhara, Khaliyawas, Bhatsana, Tatarpur
Khalsa, Nikhri, Masani, Rasgan, Dungarwas, Titarpur, Alawalpur
is potable and usable for drinking except Tubewell No. 07,
Village - Masani and Tubewell No. 1, Village - Titarpur, drinking

water.

G, \u \')—'5
icer, HSPCB Executive Officer, (MC)
Rewari
Engineer, PHED Executi%geer, Irrigation
Rewari

W A\ v\\ﬁ

Additional Deputy Commissioner
Rewari
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-
: » Test Report A
In compli . =
i u__n:.”__”:oo ..“; :ou ble NGT oRMq dated 30.09.2022 Worthy Deputy Commissioner Rewari constituted a Joint committee vide letter no. 3715-20 dated 14.11.2022 in OA No, 627/2022. The below mentioned report
) b uom_. u € by the of Joint committee i.e Sh. Swapnil Ravindra Patil, ADC, Rewari, Sh. Ravinder Gothwal, XEN, PHED, Sh. Vinod Balyan, RO, HSPCB, Sh. Parveen Secretary, MC, Rewar, Sh-
» SDE, PHED, Rewari, Sh. Jal Prakash, XEN, Irrigation, Rewarl, Sh. Dalbir Singh, JE PHED, Dharuhera & send to PHED State Lab, Karnal and PHED Lab Gurgaon for testing vide €€, PHED xom Rewari memo no 3016

dated 08.04.2023 and 3280 dated 19.04.2023 respectively. The sealed Sample were in fit condition it for anlysis:-

.ﬂ Name of Village [Name of Installations Sample 1D Oate of Sample [Turbidity  [Taste Odowr  [Colour |T0S  |TH(me/l) [Caldum | Magnesium [mg/) [Total Chioride [Fowide iron [Nitrate |pH (6.5-
Testing  ((me/1(<1.05 (G015 600) |(me/) (75~ ({30 Y (me/1)(200- ((mg/l) (1.5 [(mg/n)  |(me/D  (8:5)
’ - ki Wy (20000 200) ".u.\.:av 1000)  |a00) 1) no)  |@s)
1 TW-RWR 1 KNL/00272/4/23  [08.04.2023 018 " T a2 % % 7160 200 5500 ) e T T G
GGN/001/4/2023  [19.04.2023 028 ” ™ 1 | 125 20 18.00 365 55.00 1500 08 509 |1208 [7.80
Hand Pump SC School KNL/D0272/4/23  |08.04.2023 0.58 1 |38 180 £7) 24.00 300 2130 3.00 0.12 958 180 772
GGN/002/4/2023  [19.042023 165 PO I I 2640 280 000 |17 O TR YO T B
Private T/well H/o Sh. Rajesh |kNL00272/4/23 [08.04.2023 020 " 1 |40 250 40 36.00 290 4300 5.00 0.20 331 2210 |7.61
GGN/003/4/2023  |19.04.2023 054 1 |e0o 195 2 32,60 265 3000 622 037 633 |50 [790
Private T/well H/o Sh. Ramparshad Near |KNL/D0272/4/23 | 08.04.2023 033 1 [se7 350 56 5040 320 85.00 28.00 015 o2e |40 |7.78
il GGN/004/4/2023  [19.04.2023 0.6 \er 1 [s09 250 3¢ 3560 320 7500 3074 026 015 (3500 [770
2 TW-RWR 1 KNU/00273/4/23  [08.04.2023 023 & 1 |me [0 40 4320 500 9700 [10900  [053 008 [1820 |785
|GGN/006/4/2023  [19.04.2023 034 1 |w00 |30 30 6000 450 0000 |10000 120 o= (2900 |8.20
3 [BHATSANA TW-RWR-BHATSANA 1 KNL/00274/4/23  |08.04.2023 026 1 [s96 130 2 1680 365 710 46.00 038 007 |10 |29
GGN/007/4/2023  [19.04.2023 130 1 [so8 1s 18 16.80 350 7000 5463 0.53 ENEEE S
4 KHALSA W KHALSA 1 KNL/00275/4/23 08.04.2023 0.20 1 |ess 150 28 1920 380 100.00 61.00 047 006 1280 7.78
GGN/008/4/2023  [19.04.2023 029 1 [s67 15 18 1680 410 10000 [7017 0.56 0os (1573 [7.70
5 [NiHRI TW-RWR-NIKHRI KNL/00276/4/23  [08.04.2023 020 \gr T |2 290 o 2080 310 1000|6200 031 oos  [1630 |750
GGN/009/4/2023  |19.04.2023 026 1 s FICR F7) 38.40 g 1500|7028 0.43 om  [1626 [250
6 [masani TW-RWR-MASANI 1 |kN00277/4/23 |08.04.2023 037 1 7 |m s2 3160 410 000 |90 o7 007 [aam |74
|Gan/o10/a72023 [19.04.2023 037 1 400|205 22 36,00 415 41000 [102.00 059 009 629|770
[TW-RWR-MASANI 2 KNUD0278/4/23  |08.04.2023 0.16 ” G 100 20 1200 200 85,00 46,00 0.10 026 1230 |798
GGN/011/4/2023  |19.04.2023 035 1 fsn 95 18 1200 20 4500 52,08 106 o2 1100 |70
TW-RWR-MASANI 3 KNL/00279/4/23  |08.04.2023 0.51 g 1 sk 170 2 24.00 450 14200 71,00 0.78 0.20 1420 |70
GGN/012/4/2023  |19.04.2023 0.17 1 |686 110 18 15,60 465 125.00 7010 104 030 2020 (790
TW-RWR-MASANI 4 NJ00I80/4/3  [08042023 [0S0 b T O 3 M 560 520 Tsm  [5600 To [0 s Jaor
GGN/013/4j2023  [19.04.2023 045 ™ G 70 12 960 535 55.00 6020 138 020 11578 |soo0
TW-RWR-MASANI 5 KNL/00281/4/23  |08.04.2023 027 b g O N 36 3360 420 0000 [106.00 L7 0.08 [TRT . Py
GGN/014/4/2023  |19.04.2023 031 et 1 160 |20 3 3120 435 38007 115.00 L85 008 2007|780
TW-RWR-MASAN| 6 KNL/00282/4j23  |08.04.2023 030 (Agreeatle |Agreeabie 1 |13 |20 %0 2400 450 z8a00 9800 0.3 oﬂH 1660 |71
|GaNjo1s/e200 (19042003 099 g 1 [ |1 0 2280 470 W0 (%600 Lo 042 12020 330 ]
TW-RWR-MASANI 7 KNL/00283/4/23  |08.04.2023 030 Brackish Agreeable 1 |20 360 56 52.80 400 630.00 11200 (¥ 0.08 1590 e — ™3
[GGn/o16/4/2023  |19.04.2023 0.49 Brackish Agreeable 1 w0 330 50 49.20 395 62509 12500 119 oz — 210 Treo— =
09 03 ese—T—rol
TVI-RWR-MASANI & XNL/00284/4/23  |08.04.2023 0.5¢ rgr Ags 1 3 10 2 2160 450 22000 8300 e .tﬁ 77
GGN/U17/4/2023  [19.04.202 048 gt 1 [9%1 160 2% 2160 160 S (%00 108 ] F X —
7 |RASGAN TW-AWR-RASGAN 1 | Egi.\z\gu 0.21 ble T |28 |00 » 3120 60 7000 (8200 050 ] 250 e
(conjorajajzons  [190a2023  [0.66 - T s i [ 500 47 o I g M?Fﬂﬂu[
B TW-AWR 1 KNL/00286/4/23  |08.04.2023 034 " 1 |0 230 2 36.00 150 mo |00 053 ] F T
[Gonjoro/ez0as  |19042023  [036 T (e W |% %% 3 o 1500 Fﬂa} A = s
9 |TITARPUR TW-RWR-TITARPUR 1 KNL/DO287/4/23 08.04.2023 0,51 Brackish |Agreeable 1 2945 740 60 141,60 250 1085, D.vlu 12200 .o|“||. - F w.:f
GGN/022/4/2023  [19.042023 [0S Bracksh agrevable 1 |60 [0 62 12840 BED l0ss00  [150.00 “ i Fq}
10 | ALAWALPUR Private T/w near Boosting Station 08.0¢.2023 0.68 gt 1 | 160 3% 16.80 350 w:.. 6.00 E “. m RW a1 -
GGN/023/4/2023  [19.042023 124 ™ 1 |30 125 0 2040 360 2500 390 .2 ﬂﬂ




